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Energy (Department of Power) Notification 
G.S.R. No. 1709, dated the 4th December, 
1976, publishing the Bhakra Management 
Board (Amendment) Rules 1976, under sub-
section (3) of section 97 of the Punjab 
Reorganisation Act, 1966 [Placed  in Library. 
See No. LT-158/77] 

Statements     showing the    action 
taken by Government on the various 
Assurances, Promises and Undertakings 
given during the various Sessions. 

SHRI P. RAMACHANDRAN Sir, on 
behalf of Shri Ravindra Varma, I also beg to 
lay on the Table the following statements (in 
English and Hindi) showing the action taken 
by Governmnet on the Various assurances, 
premises and undertakings given during the 
Sessions shown against   each:— 

(i)    Statement No. YTiT—Ninety-fourth 
Session,   1976. 

(it)    Statement  No.   VII-vNinety-fifth 
Session,    1976. 

(Hi)   Statement   No.  V.—Ninety-sixth 
Session,   1976. 

(B>)   Statement    No.       Hi—-Ninety-
seventh   Session,   1976. 

[Placed ia Library See No.   L.T-Z29/ 
77 for (i) to (iv)] 

I. Report (i$75-76) and Accounts of the 
Bharat Ophthalimic Glass Limited, 

Durgapur, and related papers 

II  Report (1975-76) and Accounts of the 
Bharat Pumps and Compressors Limited 

Naini, Allahabad, and related   papers 

III. Report (1975-76) and Accounts 
of the Bharat Heavy Plate and 
Vessels Limited, Visakhapat- 

nam, and   related   paers 

IV. Report (1975-7*) and Accounts 
of the Triveni Structural 

Limited,  Naini.  Allahabad      and 
related   papers 

 

V. Report (1975-76) and Accounts 
of the Mining and Allied Ma 

chinery Corporation Limited, 
Durgapur,     and related papers 

VI. Report (1975-76) and Accounts 
of the Bharat Heavy Electrical^ 
Limited, New Delhi, and related 

papers 

VII. Report (1975-76) and Accounts 
of the Cement Corporation of 
India Limited, New Delhi, and 

related   papers 

VIII. Report (1975-76) and Accounts 
of the Tungabhadra Steel 
Products Limited, Tunga 

bhadra     and     related papers 

IX. Report (1975-7*) and Ac 
counts of the Heavy Engin 

eering Corporation Limited, 
Ranchi, and   related papers 

X. Report (1975-76.) and Accounts of 
the Hindustan Machine Tools Limited, 

Bangalore, and related   papers 

XI. Report (1975-76) and Accounts of 
the Hindustan Cables Limited   and 

related    papers 

THE MINISTER OF INDUSTRY (SHRI 
BRIJ LAL VERMA) ; Sir, I beg to lay on 
the Table under sub-secticn (1) of section 
619A of the Companies Act, 1956, a copy 
each in (in English and  Hindi) of the  folk 
wing papers : 

I. CO F( urth Annual Report and Ac-
counts of the Bharat Opthalmic Glass 
Limited, Durgapur, f< 1 the year 1975-76, 
together with the Auditors' Report on the 
Accounts and the comments cf the 
Comptroller and Auditor General of Tndia 
thereon. 

(it) Review by Government on the 
working   of the Company. 

(Placed in Library See No. LT-21977I 
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II. (0 Sixth Annual Report and 
Acct unts c f the Bharat Pumps and 
Compressors Limited, Naiiv, Allaha 
bad, f< r the year 1975-76, together 
with the Auditf rs' Report on the Ac- 
© unts and the a mments cf the O mp- 
troller and Auditi r Genera) of India 
thereon.  

(«) Review by Government on the 
working   c f the C' mpany. 

[Placed   in Library. See No.   LT-226 
77 for 11 CO and (it) 

III (1) Tenth Annual Report and Acct 
unts of tho Bharat Heavy Plate and Vessels 
Limited, Visakhapatnam, R1 the year 
1975-76, together with the Auditors' Rep rt 
on the Accounts and the a mments of the 
Comptroller and Auditor    General of India 
thereon. 

(11) Review by Government on the 
working of the Company. 

[Placed in Lihraiy. See No. LT-i 77 for 
III CO »nd («01 

IV. CO Eleventh Annual Report and Ac 
counts of the Triveni Structural* Li 
mited, Naini, Allahabad, for the year 
1975-76, tc gether with the Auditors' 
Report on the Accounts and the comments 
of the Comptroller and Auditor General 
of   India   thereon. 

(ii) Review by Government on the wo 
rki n g    o f the Co mpany. 

IPlaced in Library. See  No. LT-224'77 
For (0   and   (it)]. 

V. (»') Eleventh Annual Report and 
Accounts of tire Mining and Allied Machi 
nery Corporation Limited, Durgapur, for 
the year 1975-76, together with the Audi 
tors* Report on the Accounts and the com 
ments of the Comptroller and Auditor 
General of India thereon. 

(ii) Review by Government on the 
working of the Corporation. 

[Placed in Li'..rary. See No. LT-22577 
for (*') and (11)]. 

VI. (»') Twelfth Annual Report and 
Accounts of the Bharat Heavy Electricals 
Limited, New Delhi, for the year 1975-76, 
together with the Auditors' Report on the 
Accounts and the comments of the Comp-
troller and Auditor General of India 
thereon. 

(ii) Review  by  Government on    the 
working of the Company. 

[Haced in Li! rary. See No. LT-t63, 77 
for CO and (ii)]. 

VII. (0 Twelfth Annual Report and 
Accounts of the Cement Corporation of 
India Limited, New Dehi, For the year 
1975-76, together with the Auditors' 
Report on the Accounts and the comments 
of the Comptroller and Auditor General 
of India thereon. 

(ii) Review by Government on the work-
ing of the Corporation. 

[Placed in Li my. See No. LT-22J/77 . 
for (»') and (»)]• 

VIII. CO Sixteenth Annual Report and 
Accounts of the Tungabhadra Steel Pro 
ducts Limited, Tungabhadra Dam for 
the year 1975-76, together with the Audi 
tors' Report on the Accounts and the com 
ments of the Comptroller and Auditor 
General of India thereon. 

(ii) Review  by  Government  on the 
working of the Company. 

[Placed in Li' rary. See No. L,T-2So> 
77 for CO and (»)•] 

IX. CO Seventeenth Annual Report and 
Accounts of the Heavy Engineering Cor-
poration Limited, Ranchi, for the year 
•975-765 together with the Auditors' 
Report on the Accounts and the comments 
of the Comptroller and Auditor General of 
India thereon. 

(ii) Review by Government on the work-
ing of the Corporation. 

[Placed in Lit ra y.   See Ne. LT-231 77 
for (i> and G).] 
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X. (») Twenty-third Annual Report and 
Accounts of the Hindustan Machine Tools 
Limited, Bangalore, for the year 1975-76, 
together with the Auditor's Report on the. 
Ac counts and the comments of the Comp-
troller and Auditor General of India t 
hereon. 

(u) Rjview by Government on the work-
ing of the Company. 

[Placed in Library. See No. LT-22-3 77 
for (?) and («).] 

XI. (»') Twenty-fourth Annual Report 
and Accounts of the Hindustan Cables 
Limited for the year 1975-76, together with 
the Auditor's Report on the Accounts and 
the comments of the Comptroller and 
Auditor General of India thereon. 

(«) Review by Government on the work-
ing of the Company. 

{Placed   in   Libary.   See  No.    LT-163/ 77 
for (*) and («) ]. 

STATEMENTS BY   MINISTERS 

 By 'Samachar' 

 


